FORMG

INVITATIONFOREXPRESSIONOFINTERESTFOR

BBF INDUSTRIES LIMITED OPERATINGINPACKAGING

INDUSTRYAT LUDHIANA (PUNJAB) AND SAMBA (JAMMU) - NO
UNIT IS IN OPERATION AT PRESENT

(Under sub-regulation (1)of regulation 36Aof the Insolvency and

Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

SL.

RELEVANTPARTICULARS

1.

Name of the corporate debtor
along with PAN&CIN/ LLP No.

BBF Industries Limited.

PAN : PAN “AAACD9276E |
CIN ¥
U74950PB1996PLC0O18439 '

2. | Address of the registered office | VILL. - Bhamian Kalan,
Tajpur Road Ludhiana,
Punjab — 141008, India .
URL of website http:/ /cirpbbfil.in/
4. | Details ~ of place where|Ludhiana (Punjab) and
majority of fixed assets are gqampa (Jammu)
located -
S. | Installed capacity of main|No manufacturing operation
products/services at present
6. | Quantity and value of main' Nil
products/ services sold in lasti
financial year i
7. | Number of employees/ | Nil
workmen J
8. | Furtherdetailsincludinglastav | Last available audited
aﬂableﬁnancialstatements(Wit | financial statements is for FY
hschedulesjoftwo years ,lists| 2019-20 only. Further
f creditors are available at cetails B available
© at:http:/ /cirpbbfil.in/
URL:
9. | Eligibilityforresolutionapplica | Eligibility criteria is
mentioned in the detailed

ntsundersection25(2)(hjoftheC
odeis available at URL:

‘Invitation for Expression of
Interest’ and can be obtained




from Resolution ProfessmnaL
by sending an email; |

at:cirp.bbfil@gmail.com |
10 |Last date for receipt of|02.03.2024
expression of interest

11 |Date of issue of provisional[12.03.2024
. |list of prospective resolution
applicants

12 | Last date for submission of| 17.03.2024
objectlons to provisional list |

13 Date of issue of final list of [ 27.03.2024
. | prospective resolution
applicants .

14 | Dateofissueofinformationmem | 01.04.2024
orandum,evaluationmatrixand
requestforresolution plans to
prospective resolution

applicants

15 | Last date for submission of 01.05.2024 o
resolution plans _

16 | Process email i1d to subm1t cirp.bbfilemail.com

Expression of Interest ___ |
7 Indér Jeet Khattar

al of BBF Industries Limited
[P-NO00156/2018-2019/12102

H. No. 402, GH-23, Sector 20,
Panchkula, Haryana — 134116
AFA Valid Upto: 30.06.2025

1P- NOOISGI
2018-2019%/

Registration No .IBBI/IPA-O

Date : 16.02.2024
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A mahapanchayat being held at Sisay village in Hisar district on Thursday. PHOTO: ASHOK KUKDU

*

Hisar mahapanchayat for
marchtobordersonFeb 18

DEEPENDER DESWAL
HISAR, FEBRUARY 15
A mahapanchayat held at
Sisay village of the district
today gave a call for farmers’
mobilisation on February 18
at Data Singh Wala border,
expressing full support to the
apitating farmers sithng at
the Harvana-Punjab borders.
Farmers from about 40
villages gathered at Sisay
village. where sarpanch
Rajesh Sihag presided
over the meeting. He said
they had pgiven a call to
farmers to gather at Kheri
Chopta in Narnaund sub-
division on February 18 in
tractors. “We have planned
to march towards the
Khanauri-Data Singh Wala
border, and also towards
Delhi borders,” he said.

Condemns lathicharge,
says farmers are
not terrorsts

The mahapanchayat
formed a 50-member com-
mittee to coordinate with
activists in these villages,

Ravi Azad. a farm leader,
zald the state government
was treating the farmers
like terrorists. “But the
farmers are not poing to be
bogged down. Itis a fight to
the fimish repgarding our
demands,” he said.

The mahapanchayat also
announced support  for
tomorrow’s Bharat Bandh
call. Vikas Siisar, another
farm leader, said they would
not tolerate the “barbarie
attitude” of the povern-

Three trains cancelled,
nine diverted dueto stir

AMBALA, FEBRUARY 15
As many as 34 trains under
the Ambala Division wene
affected due to the farmers’

Amritsar-Ajmer Express
(19612), were diverted. Three
tmins, incliding Ambala
Cantonment-Bathinda Spe-

cial (04547). Bathinda-Shn
CGanganagar (04753) and Shn

apitation m Punjab on
Thursday. Of these, nine

trains were diverted, three Ganganagar-Bathinda
were cancelled while some  (04756) were canocelbad.
trains were short terminated DRM Ambala Division Man-

and short originated. deep Singh Bhatia said, “As
Amntsar- Nanded Sachk- many as # trams were affect-
hand express (12716), Chhatra-  ed today The farmers had

blocked the tmcks at seven
locations. No damage to any
train was reported.” — TNS

pati Shrvap Mahara) Terminus-
Amntsar Express (11067),
Malwa Express (12919), and

UMMEED HOUSING FINANCE PVT. LTD

CIN: eS8 2RI BPTCOSTRES
Wit 3049-B15, Btk Fleor, Toewer A, Emaar Digital Greens,

Corp. ORL:

NOTIGCE FOR REMOVABLE OF HOUSE HOLD ARTICLE

Pckie is nereby gven 30 e pobiic in ganenal and in paricuiar % the bomoswer {B)fco-borower (&)
and quararior {s] whose details ane given in below mentioned thal e below descrbed immavable
pragety momgagedichaned 3 the sscurad credior the physical poasession of which has bean taken
on B804, 2024 by the authcrsed officer of WS Limmaeed Housing France Pvi. Umiled under Sarfaesi

i.lﬂ Ruk 13!’2'; e

Property Déscription |
Fropery Beanng House Ne.58, Messunng 101 Sq.
Yila., Mew Town Geeen Enciave, Hadesars Roaad,
Viklage Lalng ‘Within The Limdt OF Magar Councl
Dara Bassi, Measunng 1 Y4 Biswa Comprized In
Fhemat Mo, 520, Rhataore Moo 1630 Khases Nos.
12TUR, Hadbasi Ma. 218 As Par Jamabandi Yess
28T, Tehsi Dea Bagsi, Disincl 3as Nagw
{Punjzi) Boundad As:- Fronk Passag 37 Feal
Loam Agreement Date: 21-Jan-2060 ‘Wide, Back Side- Land of Jther Owner, Right Side-
Loan Amount: Rg, 924£220- Flol Mo, 59, Led Side- Plal Mo, 57

1. Rare Kumsar Sl Rattan Singh (Bormower)
2. Ranpi Devi Wha Rajiv Kumar
{Co-Borrower|

1. Bitto o Ram Kumar {Guarantar)

A Above Residing k- Wiisos Balloowr, Saa
Measzar, Mckli, Purgab - 140501

Loan Defajls-Lan Mo,
LECHDIRE 18- 200007524

Wi rther hereby informing you be remcse your bidangingsiHowsehold arfcles from the abos said
presiaes within 03 days from the date of receipt of this nofics and wedl bedore (o ndorm 12 us inwriten
cammunication when you wiling 1o remave your housiehold aricles on receipl of such notics in any
muode within schedule lime, faling which Ummeed Housing Firance shall not be responsible for any
kass-or damage of stolan whalsoaver and same: will b cisposed ofisold on “As is whers is”, A5 is whal
i&", and “Whalever (hens 5 basis 83 per provisaons of kw 1o the propossd highes! sucosssiul bidden's
Place: Gurgaon, Hargana Baithorise Officer, Gaursy Trigaihi Mesile- 3550055701

Duate: 16-Fab-2024 IMEED HOUSING FINANCE PYTLTD.

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
BEF INDUSTRIES LIMITED OPERATING IN PACKAGING

INDUSTRY AT LUDHIANA [PUNJAE) AND SAMBA (JAMMLU) -
MO UMIT IS IN OPERATIOM AT PRESENT

(Under Reguiaton 368 (17 of the Insohwency and Bankruptey Board of Indiz
[Insolvency Resolution Frocess for Corporate Persons) Reguliations, 2016

RELEVANT PARTICULARS

1| Name of the Corporate Debtor BBF Industries Limited
along with PAN/CIN/LLP No. PAN ; sAACEEETEE | GIN ; LTS5 PE1SB6PLCI1 8430

2 | Address of the registered office | VILL - Bhamian Kalan. Tajpur Road Ludhiana. |
Purgab = 141008, India

3 | URL of website ! hitp:icirpbbfil.in

4| Details of place whare majonty  Ludhiana (Punjab) and Samba (Jammu)
of fixed assats are located

5 | Installed capacity of main Mo manufacturing operafion at present

& | Quantity & value of man products!, Mil
senices sold in last financial year |
7. | Mumber of employees) warkmen | Nil

i | Further detads inchuding last avalabe | Last available audited financial statements
hinancial stebements (wih scheduies| |is for FY 2019-20 only. Further details are
of two yizars, lists of creditors, relevant, available at: hitp:feirpbbfil.in/

dates for subsecuant avents of the

process are available at. ! s
9 | Eligibility for resolution applicants | Eligibdity criteria s mentioned in the detailed
under secton 25(Z)(h) of the ‘Invitation for Expression of Interest” and can

Code is available at

be obtained from Resolution Professional by
sending an email al; cirp.bbfili@gmail.com

af interest

12| Last date for receipd of expression | 02.03.2024

_|prospechive resolubion appcants
t2.|Last date for submission of
objections o provisional list

1t.| Date of issue of provisionat list of 12,03.2024
17.03.2024

11 Date of Esue of finad list of
prospective resolution applicanis

27.03.2024

14| Date of ssue of infeemation

rnamarandum, evaluation matis
and request for resoiudion plan o
prospective resolution applicants

01.04.2024

15| Last date for submission of
| resoftion plans.

Date : 16022024

01.05.2024
18| Process email id to submit EOI | cirp.bbfil@gmail.com

Irterim Rasclution Professional of BBF Industnas Limited
Registration No.: [BEVTPA-DIIP-MNO00 S6(2018-20191 2102

Place: Parchkula  Add.: HMNo. 402, GH-23, Sector 20, Panchiula, Haryana - 134116

Inder Jeat Khattar

AFA Valid Upta: 30062025

ment. “The measures taken
by the pgovernment, like
blocking highwavs and
resorting to lathicharge and
launching tear gas shells on
farmers 18  highly con-
demnable.” he said.

Administrative and police
officials, induding Hansi
SDM Mohit Mehrana, were
present during the maha-
panchayat proceedings,

Intelligence sources of the
administration kept a close
watch on the proceedings of
the mahapanchayat,

Meanwhile, the Papn
sambhal Jatta held a meet-
ing in Fatehabad and con-
demned the lathicharge on
farmers. Mandeep Nathwan,
president of the organisa-
tion, said they would abide
by the call of the Samyukta
Kisan Morcha.

HARYANA

Che CTribune
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Agitating farmers have political
support, claims CM Khattar

Says seems like army o

TrRIBUNE NEWS SERVICE

CHANDIGARH, FEBRUARY 15
Chief Minister Manohar Lal
Ehattar has sad the Harvana
security agencies had con-
veved to therr Punjab coun-
terparts that the farmers
would not be allowed to pro-
ceed to Delhi, but no effort
was made to stop them from
converging at the borders.

Addressing a press confer-
ence after the launch of vari-
ous initiatives, Khattar said
this indicated that they had
“political backing”. He said
there was a difference
between “supporting famm-
ers” and supporting the
“movement of farmers”.

Saving that the farmers
came in ftrailers carrving
ration and earth-movers,
“like an army on the move”,
he said the state had no prob-
lem In prving them passage
to proceed to Delhi.

“They could have gone by
train or buses or as a delega-
tion, but we can't allow them
to travel in tractortrailers.
These cannot be a means of
transport. We all saw what
happened during the last
agitation when the tmactor-
trailers choked the Capital,”
he said inresponse toa ques-
tion about the farmers'
protest at the state borders.
Stating that pmotecting the
interests of the state's popu-
[ation was the responsibility

N Move, obj
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ects to method of protest
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Protesting women activists at Data Singh Wala border in Jind on Thursday. PHOTD: VUENDER MARATHA

HARYANA, NOT PUNJAB, BORE THE BRUNT IN 2020

6 Punjab has not experienced the inconvenience of the farmers’ agitation of 2020. We
experienced it first hand and the public was put to a lot of inconvenience due to sealed
borders. We cannot let them converge with tractor-trailers and ration. Manohar Lal Khattar, cu

of the government, the CM
zaid many videos were doing
the rounds where the public
was inconvenienced during
protests. “Punjab has not
experienced the mconven-
ience of the farmers’ apita-
tion of 2020, We experienced
it first hand and the public

was put to alot of inconven-
ience due to sealed borders.
We cannot let them converge
with tractortrailers and
ration.” he saud.

Taking a dig at the Punjab
Government, Khattar said
the neighbouring state
could take a cue from

State braces for Bharat bandh today

PRADEEP SHARMA
CHANDIGARH, FEBRUARY 15
Normal life is set to be affect-
ed across Harvana tomormrow,
with the Samyukt Kisan
Morcha (SKM) and centmal
trade unions calling for
“Gramin Bharat Bandh"” in
support of their demands.

Withthe pramin bandh and
the farmers’ protest merging
on February 16, as farmers
will join the nationwide
“rhakka jam" from 12 noon
to 4 pm. traffic is likely to be
hit tomorrow, inconvenienc-
ing the common man.

Two major fammers organi-
gations — BEU (Charum)
and Papdi Sambhal Jatta —
threw in their ot with the
farmers today and decided to
make Harvana roads toll-free
for three hours from 12 noon
to 3 pm tomaorrow,

“On February 18, there
will be a joint meeting of
all farmers’ and labour
organisations,” BEU chief
Gurnam Singh Charuni

Farmersto join nationwide ‘chakka jam’

INTERNET BAN EXTENDED

Farmers sitting along a road inJind district. TRIBUNE PHOTO

TRAFFIC ADVISORY

Commuters traveling between Chandigarh and Delhi have been
advised to use the PanchikulaBamalaBabainladwakarmalPank
patSonepatkMP route. Travellers between Delhiand Chandigarh
can usethe KamaHnd HadwarYamunanagar-fanchikula route

Inview of the farmers’ agitation

i and "Gramin Bharat Bandh", the

government has extended the
ban on Intermet services in seven
districts till the midnight of Febru-
ary 17. The districts are Ambala,
Kurukshetra, Kaithal, Jind, Hisar,

4 Fatehabad and Sirsa.

MAY AFFECT RAIL SERVICES

B Traffic between 12 noon &4 pm

B Supply of vegetables, ather
crops to be suspended

B Rail services may also be
adversely affected

B Attendance at PM Modi's rally

likeh to take a hit due to
disruption oftraffic

gaid. The farmers’ organi-
sations are demanding
MSP for all erops based on
the Swaminathan commis-
gion recommendations,
legal puarantee of procure-

ment, debt waiver, no hike
in electricity tariff and no
smart meters.

The orpanisers have
announced that though no
emergency services will be

Evictsecuritymen fromgurdwara
inns, Akal Takht orders HSGMC

AMRITSAR, FEERUARY 15
Taking a serious notice of the
alleged wviolation of “rehat
marvada” (Sikh code of con-
duect) on gurdwaras premises
n Harvana, Akal Takht has
directed the Harvana Sikh
Gurdwara Management Com-
mittee (HSGMC) to evict the
police and pamamilitary forces
who have been accommaodat-
ed in inns in view of the stir,
Akal Takht jathedar Giani
Raghbir Singh said com-
plaints had been recenved
that the Haryvana Police and
paramilitary forces person-
nel putting up at Sri Manji
Sahib, Ambala, and Sn Pan-

Consumption of tobacco, alcohol

VIOLATION OF ‘MARYADA'

&6 Intolerable incidents of consumption of intoxicants at
gurdwara inns by the security forces have come to the fore, for
which HSGMC office-bearers are answerable. Devotees have
recovered packets of consumed tobacco products and dgarettes.
Thisisa grossviolation of ‘maryada’. Giani Raghbir Singh, s Teer unens

jokhara Sahib were consum-
ing tobacco and aleohol.
Healso comdemned the stub-
bom attitude beng adopted by
the Central and Harvana gov-
emments towands the farmers
fighting for thearrights.

SGPC president Haninder
Singh Dhami  also con-
demned the “maryada” viola-
tion. He said the HSGMC was
foreibly formed at the behest
of the government by break-
ing up the SGPC. —TNS

BKU (Charuni) to hold peaceful protests

AMBALA, FEBRUARY 15
The Bhattiva Kisan Union
{(Charum) has estended its
support to the farmers and
decided to keep toll plazas
free for three hours tomor-
row, It will hold a tractor
parade on February 17.

It has also invited all farm-
ers unions, sarpanch associ-
ations and khap panchavats
for a meeting on February 18

in Kuruk shetra to deade the
future course of action.

BEU (Charuni) chief Gur-
nam Singh, after holding a
meeting of office-bearers of the
union In Kurukshetra, said,
“Because of the deasions of
some leaders, we can't leave
the farmers alone on the mads.
A large number of fammers
have suffered injunes. We have
decided to support them.”

“We will hold peaceful
protests. We urge all farmer
unions, sarpanch assoca-
tions and khap panchayats
to keep toll plazas free from
12 noon to 3 pm tomomrow.
Our units in Punjab and UP
will also hold protests in
their areas. Ameeting will be
held at Brahma Sarovar to
deade the future course of
action,” he said. —TNS

affected, no farmer, agri-
cultural worker or rural
worker will work tomorrow.
The supply of vegetables
and other crops will remain
suspended.

Pact with MBPL
to buy 800 MW
electricity
CHANDIGARH, FEBRUARY15
With the aimof providing unin-
terrupted electneity to the peo-
ple of the state, the Harvana
Government has signed a
memorandum of understand-

ing {Moll) with Mahanadi
Basin Power Limited (MBFPL)

o purchase 300 megawalt of _

power. In the presence of Chaef
Minister Manohar Lal Ehattar,
Uttar Harvana Bghh Vitran
Nigam managing director Dr
Saket Eumar and Debasish
Nanda from Coal India Litd
sipmned the Moll,

The Chief Minister said a
super-critical themmal power
plant of 1600 MW (Zx300
megawatt) was being set up
in Odisha by Coal India Ltd
subsidiary Mahanadi Coal-
fields Litd (MCL).

He sad Mahanadi Basin
Power Limited (MBEPL) had
proposed to supply 800 MW of
electricity from its proposed
plant in Odisha to Harvana “A
single tarft (levelised tanft) of
Es 446 perunit has been foved
for the proposed power pur-
chase” he said. Th increase
the availability of power, the
government would set up an
400 MW thetmal power plant
m Yamunanagar. —TNS

Haryana. “We give M3P for
14 crops, while Punjab does
so for wheat, paddy and
sugarcane. Let them learn
from us,” he said, adding
that this was one reason
why Harvana farmers had
distanced themselves from
the agitation.

Border closure:
Ambala cloth market
feelsthe pinch

NITISH SHARMA

T HIHI AE RMEWS SERVICE

AMBALA, FEBRUARY 15
The famous cloth market of
Ambala City has started feel-
ing the heat of farmers' agita-
tion. Due to the closure of the
Shambhu border and Chandi-
garh highway, there has been
a g dip in customers.
Traders said they dealt in
both retal and wholesale,
and a large number of cus-
tomers would arrive from
Chandigarh, Himachal
Pradesh, Uttamkhand and
Punjab, especially for wed-
ding shopping. But due to the
closure of roads for the past
some days, there were no cus-
tomers and the traders were
unable to dispatch dothes.

Suffers 50 to 70%
dipin sales

Bhawnish Nagpal. a show-
room owner, said, “Cus-
tomers are not coming to
Ambala, and even those who
had placed orders earlier are
unable to collect their pur-
chases. A customer had
boupght a lehnga for her wed-
ding, but due to the road
blockade, we had to send an
emplovee specially to
Chandigarh to delbverit.”

Bobby Mehndiratta, anoth-
ertrader, said, “February isa
ma jor month for us, but there
15 a dip of 50 to T0% in sales,
The suspension of mohile
Internet 15 another issue, If
the roads are not opened ina
couple of days, stocks worth
lakhs will pet stuck.”

HC raps officials, firm
in PMEBY claim case

SAURABH MALIK
CHANDIGARH, FEERUARY 15
The Punjab and Harvana
High Court has asked the
Haryana Principal Secretary,
Department of Agnculture,
to take appropnate action
apainst  “defaulting/ernng
officials” who failed to pro-
tect farmers’ interests in a
crop damage matter

Justice Vinod S Bhardwsa)
also made it cear that a dis-
trict-level monitoring commuit-
tee failed to discharge its obli-
gations in accordance with the
Pradhan Mantd Fasal Bima
Yogna (PMFBY ). The observa-
tion came as the Bench noticed
that the clamm for crop damage
suffered by the petitioner-
farmers was not released.

Rapping an INsSurance com-
pany for poor functioning, he
also imposed Rs 1 lakh oost on
it for misconduct, avording the
filing of response and delaying
the case, resulting in harass-
ment of petitioners. The cam-
pany was also directed to recal-
culate the amount of
admissible benefits'damages
payable to the petitioners for
the losses suffered n accor-
dance with the evaluation by a
knss assessment commitiee,

Justice Bhardwa) ruled that
the petitioners would be enti-
tled to 6 per cent per annum
mterest from the date of filing
the petition till the compensa-
tion’s artual disbursement in
terms of the order The
Bench, during the course of

Ordersaction against
those whotaied to
protect fammers interests

hearing, was told that the
petitioners were “oovered and
insured”’ under the vojna.

[nformation was sent to the
msurance company after
their crops were damaged fol-
lowing heavy rain. The state
Agriculture Department,
along with insurance compa-
ny officials, carned out a sur-
vey for assessing the losses
the affected areas on October
1, 2016, before finding 100 per
cent damage tothe crops,

Numerous requests were
made by the petitioners to
the department and the com-
pany. Written complaints
were also submitted, among
others, to the Jhajjar Deputy
Director Aprnculture, who
was in the district-level mon-
itoring committee for the
scheme's implementation.

The judee observed the
grievance was espoused time
and again, but action was not
taken. “The failure on the com-
pany's part o file even the cal-
culation sheets, and to estab-
lish that the assessment of
losses had nphtly been done
by themn, despite being given
repeited opportunities and the
wnt petition having remained
pending for more than seven
vears before this court, reflects
its poor functioning and work-
ing.” the Bench added.

SARDARNI SA

MPURAN KAUR

Wife of late Sardar Raghbir Singh (Ex. Member of Parliament)

LEFT FOR HEAVENLY ABODE ON 9 FEBRUARY, 2024
IN FOND MEMORY OF THE DEPARTED SOUL

BHOG and ANTIM ARDAAS

Will ba held atl Gurdwara Shri Singh Sabha (Model Town, Karmal)
on Sunday 18th February, 2024 from 11:00 am to 1:00 pm
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Gurslmran Kaur [daughter In law)
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Ajitesh Singh (Grandson in law)
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Gagandeap Singh (Grandson)
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